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Up-Ra)pramukht

Dr. N atabsr P an d ey: Will
the Minister of Home AfTairt be pleased 
to sttte the number of Senior and Junior 
Up-Raj, ramukhs in Part B Stotes (State- 
wise ? '

The Deputy Minister o f Home
A ffa irs (Shri D atar): Only the States' 
of Madhva Bharat, Rajasthan and Saurashtrs 
have Up-Raipramukhs and the number
ia tsch cate it one.

Youth Hostels in Bihar

*1676. Thakur fugal Kishore Sinhai
Will the Minister of Education be pleased 
to tOtte :

(a) the conditions prescribed for the 
use of Youth Hostels ; and

(b) the names of places where Youth 
Hostels are located in Bihar ?

The Parliamentary Secretary to the 
Minister of Education (Dr. M.M. Das):
(a) The Government of India have not 
prescribed any conditions for the use of 
Youths Hostels.

(b) I. Darbhanga.
2. Mothihari
3. Ranchi.
4. Pumes
5. Biharsharif Patna.
6. Muzaffar ur.
7. Batoyanath.
8. Jamshedpur.
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Manipiir State PoUoe Eepartmeiit

*1686. Shrl RUhang Kelshing : Will 
the Minister of Home Ajffalrt be pleased 
to ŝ atc :

(a) the number of policc officers from 
Assam on loan in the Manipur State Police 
Department at present and their terms of 
service ; and

(b) the reason for extending the 
services of the officers on loan from year 
to year ?

The Deputy Minister of Home 
Affairs (Shri Datar) : (a) Two.

The terms of sei:vice are contained 
in tKe staterrient laid on the 
Table of the House. [See Appendix IX 
annexure No. 14]. ’

(b) Non-availability of local officers of 
sufficient experience.

Industrial Finance Corporation

*1687. Thakur Jugal Kishore Sinha :
Will the Minister of Finance be pleased 
to state :

<a) the number of applications received 
up-to-date from Bihar State for aid by the 
Industrial Finance Corporation ; and

(b) the amount sanctioned on 
accepted application ?

each

The Minister of Revenue and De
fence Expenditure (Shri A. C. Guha):
(a) and (b). 27 applications were received 
by the Corpoiation, out of which 10 appli
cants were sanctioned loans to a total amount 
of 2 crores 99 lakhs. The names of the 
Companies which were sanctioned loans 
and the amount sanctioned in each case 
are given in a statement laid on the Table 
of the House. Appendix IX, annexure
No. 15].

Unlicensed Arms

*1688. Shri Rishan^Keishing : WiU
the Minister of Home Affairs be pleased 
to state :

(a) the number of unlicensed arms 
collected so far in Manipur from the hill 
people ; •

(b) the number of arms surrendered 
voluntarily by the tribal people and arms 
seized by police ;

(c) whether imu'rglin? or sale of un
licensed arms < n the border of Manipuf 
has been reported to the authorities ; and

 ̂ (d) if so, the areas to which the un
licensed arms are said to have been smuggl
ed or sold ?

The Deputy Minister of Home 
Affairs (Shri Datar) : (a) to (d). The 
informati n is being collected and will be 
la iio n th e  Table of the House in due 
course.

Afghan Students

875. Shri D. C. Sharma t Will the 
Minister of Education be pleased state ;

(a) the number of Afgha ' students who 
were studying in the various educational 
institutes in India under the General Cul
tural Scholarships Scheme during 1953-54 » 
and

I
the number of Afghan students 

similarly studying in India at present ?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. Ms Das):
(a) Eleven.

(b) Ten.

Estate Duty

876.

fShri Krishnacharya Joshi : 
; Shri Vishwanatha Reddy: 

'  Shri S. C. Samanta 1 
LShri Tulsi Das :

Will the Minister of Finance be pleased 
to state :

(a) the toul amount collected u  Estate 
Duty during 1954-55 i *nd

(b) the total number of cases pending 
disposal as on the 31st March, 1955 ?

The Minister of Revenue and Civil 
Expenditure (Shri M. C. Shah) t (a)
A sum of R8.85,14^16 was collected as 
Estate Duty during 1954-55 J

(b) The total number of cases pending 
disposal as on 31st March 1955 was 1823.




